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SHRI Y. B. CHAVAN: I would like
to make onc point very clear. You have
raised the question of the officers who were
directly concerned with the lathi charge
etc. I think the District Magistrate is not
directly concerned with  lathi charge.
He is not. S5, on the question of the
transfer of the officers who arc directly
concerned with the lathi charge, who
gave orders of lathi  charge etc. I have
told you that I will look into this matter.
I am looking into this matter.

SHRI SAMAR GUHA (Contai) :
How long will you take? In the mean
while, the officers may commit mischeif.

SHRI Y. B. CHAVAN: I can under-
stand the worry ana anxiety of the hon.
Members in this matter. But as long as .he
judge who will be asked to look into this
matter will be an objective serving High
Court Judge and I do not think we
should have any reasor: to suspect anything_

MR. SPEAKER: So far as the motion
of privilege and the letter the about some-
body lobbving for the Prime Minister ate
concerned, thev came to me only this
morning.

SHRI S. ol. BANER]JEE (Kanpur) :
‘What about our privilege motion ?

MR. SPEAKAR: I cannot give any
ruling on it. They came to me while I was
sitting here. Every paper comes to me
while T am sitting here.

SHR1 KANWAR LAL GUPTA (Dclhi
Sadar) : What about my privilege motion
which I gave yesterday ?

MR. SPEAKER: There could not be
two motions at one and the same time.

SHRI KANWAR LAL GUPTA: That
is why 1 am asking about it today. I gave
notice yesterday.

MR. SPEAKER: 1 did not acuept it.
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The Lok Sabha adjourned for Lunchi
minutes past fourteen of the Glock.

thirt

The Lok Sabha re-assembled after Lunch at
thirty fowr minutes past Forutesn of Clock.

[Mgr. DEPUTY-SPEAKER in the Chair]

*DEMANDS FOR GRANTS 1gj70-
71—contd.

MinisTRY OF EXTERNAL AFFAIRS—contd.

MR. DEPUTY-SPEAKAR : Shri S, Mr

Joshi.

The Minister will reply roundabout 4
O’'Clock.

*Moved withhe reccmmendation of this president.
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SHRI HEM BARUA  (Mangaldai, :
Sir, this report is a departure from  the
ones in the previous years.  This report
indicates the attitude and approach o. the
Government to certain  basic problems.
What is the analysis made with regard to
bazic problems ? The analvsis is made in
a veiled mauner and the coufusions that
conf{ront this ministry arc nidacn.  For
example, 1rom  this report vou will find
that a number of wvisits were made by
forcign  dignitarics. There were about 43
such visits. On page 34 of this report it
is stated:

“Our extremely friendly relations with
Blhiutan  were highlighted by the visit
ofthe Royval Mothers of Bhuean., ",

These visits by forcign
courtry were about 42 in  the last year.
This report mav not indicatc how and
irom where does  this [riendship  come
from. This is a fact. Whatever that may be,
there is o basic confusion in  the Ministry.
And Shri Dinesh Singh - who presides over
his vast  empire of this mivistry docs not
take anv intcrest in  the working of it for
he knows that he is going to be cased out
ol this officc after the budget scssion of
Parliament. He knows that.

dignitarics to our

SHRI ATAIL BIHARI
(Balrampur) : How do yvou

VAJPAYEE
know this ?
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SHRI HEM BARUA : I know it. I
also know how this dclegation 1o the
Conference at Rabat was consituted. And
everybody knows it. Behind his back that
was constituted and it is everybody’s
knowledge. Everybady knows who tele-

honed whom in the ministry and who went
I'Fr‘ﬂm pillar to poit in the empassies of the
countri=s in D=lhi wanting invitations for
India to attend that Conference. That is
cvervbody's knowledge and I do not want
to dilate on that.

Then, Sir, we have sur Ambassador
in Moscow. Maoscow i3 one of the
most  :xpensive Embassics. Dut what
about the ambassador there 2 He spends
mest of his time in  Srinagar taking
interest  in  the political  developn.cnts
in his Saate r:ther than in his post
in Moscow. Who faots the bill  for his
journzys to Srinagar and back to Moscow?
The point is that at this critical time of
hisotry, w» want our ambassadors at their
pusts. If they arc absent from their posts,
there are difficulties no doubt.

I' have already said that Shri Dinesh
Singh is not taking any interest in  the
workinz of his  Ministry. Ambassadors
are appointed over his head. Except for
three rooms in the Vigyan Bhavan Anncxe,
Jawaharlal Nehru  University  does not
exist. It is still in embryo. But you have a
Vice-Chancsllor there all right. He is a
retired official of the Ministry of External
Affairs who goes on  advising the Prime
Minister unofficially over the head of Shri
Dinesh  Singh. He is able to do it because
he has no work  as Viece-Chancllor of a
University in its cmbrvonic stage.

SHRI G, VISWANATHAN (Wandi.
wash) : Better utilisation of capacity.

SHRI HEM BARUA: Yos.

In the report. thor is a reference to
Vietnam. It is a major issue that confronts
nol only this country but the world as such.
In  this report. there is no  claborate
analysis of the attitude of Government
towards the Vietnam problem. When the
Paris talks took plac:. prospecis of  a
solution fo- the Vietnam situation s=cmed
to bringhten up. But with the collapsc
of the talks, thc war has escalated into
Vietnam again. Should India be a silent
spuectator of this ugly scene? Why cannot
India ask for the withdrawal of all foreign
troops and armics rom there, whether

American or Chinese 2
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We are goig to raisc the level of our
diplomatic representation in  Hanoi to
that of ambassador. But there is ition
from South Vietnam, because there are
4.000 Indians living in  South Vietnam
whereas Indians living in North Vietnam

can be counted on one’s fingers. This is
what is happening.
About the Plain of Jars, the Russians

have said that the Americans should stop
bombing it. At the same time, they should
also have said that there should be with-
drawal of all foreign troops from there.
But that they have not said. Why cannot
India say it? We must be able to.

The conquest of the Moon has brought
certain hopes in the mind of man. But I
would say that it has only narrowed the
gap between the earth and the moon: it
has not affected the political thinking of
the world.

About Combodia, whether it is right or
left, whoever is in power there, whether
it is a poeple’s regime or not, we have to
analyse it. Ifit1s a people’s regime there,
we have to support it. Prince Sihonouk
has lost his scat even in  his homeland and
is cooling his heels in Pcking. Let him.
He is a Prince and can afford to go about
the world and cool his limbs anywhere
he likes.—Shri Dinesh Singh can also
do that. because he too is a prince.

The report says that there is no doctri-
naire approach in our forcign policy.
That is a good thing. At the same time,
our forcign policy must not also suffer
from any emotional or psychological bias
towards this or that bloc. If American
intervention in Vietnam is reprehensible,
which it is, the rapc of Czechoslovakia by
Russia and the other Warsaw Pact coun-
tries is equally condvmnable.  But what
happens? We condemn the one and con-
done the other. This bespeaks of an
cmotional bias in our forcign policy. Our
forcign policy should really be non-aligued
and ncutral.  Thisis what I fcel. There
is an atmosphere of racial violence in
Rhodesia. Whoever is opposed to Mr. lan
Smith’s illegal regime in Rhodesia is
hanged. Itis no use saying in the abstract
that we are opposed to racial discrimina-
tion; we must do something so that the
world is rid of this racial discrimination.
What about Prime Minister Harold
Wilson? Cannot he tell Rhodesia: if you
do not liguidate yourself, we are going to
apply physical force? Cannot our Prime
Minister say to Mr. Wilson : If you do not
apply physical force to bring down the
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illegal regime in Rhodesia, we arc going
to walk out of the Commonwealih. What
is there in the Commonwealth and how is
India gaining by association with the
Commonwealth ? There is nothing common
in ity even the wealth is not common.
What have we gained by our association
with  the Commonwealth ? The report
expresses a noble sontiment here when it
says that the victor must not be allowed 1o
enjov the fruits of aggression.  This is in
relation  w Arab-Isracli conflict. At the
same time, what abow the fruits of aggres.
sion enjoyed by China and Pakistan ?
China has occupied 14,500 sq. miles of
our precious territory and we have allowed
China to ecnjoy the fruits of aggression
whereas we want fruits of aggression o be
liquidated in other places ? This is double
thinking in forcign policy and this is not
going to pay. When our interests are
involved I do not want India to look on
as an umpire in  a cricket match. India
should take intcrest when her own interests
are involved. The foreign policy must be
part and parcel of our national interests.
That is what Shri  Surendra Pal Singh
also said yesterday. Itis a very goad  idea.

MR. DEPUTY-SPEAKER : Please con-
clude.

SHRI HEM BARUA: About the
Chinese, we know how intransigent they are.
They are feeding the Naga  hostiles with
arms and ammunitions. The  captured
general Mau and his cohorts returned from
China with arms and ammunitions from
China.

It only govs to confirm what I have said.
It is a confirmation of this fact. I do not
want to dilate on this for a long time:
because there is no tim=. China has built
a military road connccting  Sinking with
Gilgit in Pakistan occupied Kashmir.
China has also built another military
road acroii Aksai China area eanaccting
Ladakh. Now it has become very casy for
Pakistan to atrack India in

a  pincer
movement because of these two roads.
Pakistan is also intransigent. 1 do

not want to dilate on that. Ther are many
things to be said. We have been very kind
to Pakitan. Over and above the fact that we
have given our dues to Pakistan according
to the Indis Water Treaty, we are ready
to g'vr 2 millim acre feer of water 1o
Pakistan. What do we get in  return—
blows, ingratitude. There are persons in
this country who think that once the
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Kashmir problem is solved, there will be
a rainbow of peace reaching from the
Pakistani sky to the Indian sky. Even
if Kashmir is offered 10 Pakistan wrapped
up like an Easter egg. Pakistani  hunger
would not come toan end; itwillcontinuc.

There are ns who say that the
Tashkent Dcc‘lrr:?irm has upgncd a new
chapter of peaccful relations between
thesc two countries. We have been imple-
menting the provisions of the Tashkent
agrecements whith  all faith  and caution
and in minute details. Pakistan has been
violating it. Whenever we bring this to
the noiice of Mr. Kosvgin who presided
over that conference, there is no reply from
him. Can there b unilateral 1mple-
mentation of a bilateral agreement which

the Tashkent agreement is. We  are
unilaterally implementing it
MR. DEPUTY-SPEAKER: Please

conclude.

SHRI HEM BARUA: I sit down; I
had a lew more things to say.

15 hrs.
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SHRI KRISHNA MENON(Midnapore):
Mr. Deputy Speaker, Sir, it is neither
appropriate nor sensible, or purposefui,
for a back Lencher in a Parliament. during
a general debate on Foreign Affairs,
to attempt to traverse the whole ficld and
philosphy of foreign policy, or to deal with
every possible problem, or all that is
raised in the Government’s Report or
in the debate.

1 want, however, to say, at this stage,
that we cannot, irrespective of the content
of the Report made or not made, ignore
facts and problemsjof actual or possible
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conflict in the world, nor the movements
and ideas that affect our own future.

The most important of the incidents
that have occurred in the recent days is
the coup d'etat in Cambodia, engineered
by the United States, and master-minded
by the C.LLA. We have so lacked apprecia-
tion of the problem and even given an
impression to others, I say, a quite un-
warranted one, perhaps, that we are
likely to ‘play” with the new regime. If
we do so, then we shall do great damage
to ourselves. because we shall be siding
with imperialism against  every body
else. It would be a great error. I do not
for a moment say that the Foreign Minister
contemplates this. I have not heard so
from him or any one else. There is also
no reason for me to think that. If in
respect of the new situation in Cambodia
we try to play political gymnastics and
strike a  pseudo-legalistic posture and
say that it is a “legal” change, we shall
be grievously wrong. Most or all coup
de’etats are legal ! When Cromwell ordered
Colonel Pride to purge Parliament of
all but 65 of its members, and the life
of Parliament became extended in con-
sequence to 20 years, that was also legal.
We may sek to argue that we are sup-
posed to follow the British example when
there is none else ! All coup de'etats are
then legal. Thus argued, are we, therefore,
to support the displacement of Prince
Sthanouk and play with the new Govern-
ment there? If we do so, that will be a
very dangerous mistake. There is an
impression abroad that we are likely
to play ducks and drakes with this business
and find ourselves on the wrong side, as
we have done to an extent both in Laos
and Vietmam.

1 also want to say that the responsibility
that we carry in Indo-China is not the
responsibility to be neutral against inter-
ventionism. Neutrality does not mean
being mute witnesses of horror. The
late Prime Minister Panditji used to say
and said in this House so many times,
that neutrality does not mean that we shall
sit quiet when there is genocide and when
there is supression of human rights.

Mr. Deputy Speaker, I will not allow
myscif to stray too far into past history,
But this country, some 40 Yyears ago,
on the banks of Ravi, in her declaration
of independence proclaimed, that “Free-
dom is the birthright of the Indian people
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as of any other people’”. That was a decla”
ration of policy and ideology. It was a
commitment. We may not have always
followed or kept it but it was the faith
of this Nation that we solemnly proclaimed.
It was a commitment for Human rights
and for the liberty of those who stand for
or fight for freedom. That is why we
speak about Cambodia and speak about
the United Arab Republic and so on,
not because we are more interested in other
peoples’ affairs than our own. It is our
obligation, to stand by the side of those
who are su or threatened by
imperialism. Running through almost the
whole course of this debate, it secms
that as though it is believed and taken
for a fact that there is a kind of reap-
proachment between the Soviet Union
and the United States and, therefore
the whole policy of non-alignement has
gone by the board. I may be very ignorant
about this matter. Perhaps I am. I have
not seen in the last 15 years any basic
changes in this respect to warrant
this belief. It has been said that there
have been conferences recently between
the two superpowers. There have been

ce in the past too e.g. at Dum-
bartan Oaks, and at Camp David. There
was a conference at Vienna. There have
always been conferences between great
powers and there have been deadlocks
and little others result. No conflicts have
been really resolved. It is useful for us to
understand things in their reality and
that we get over the superstition that this
is all an “‘ideological’” comflict. It is not
an ideological conflict between the United
States and the Soviet Union. The real
difference is that the United  States
empire is always on the side of those who
stand against revolutions and social changes.
They are also seeking sources for cheap
or key raw material as well as markets
and are highly dominated by what Pre-
sident Eisenhower called “Industrial Mili-
tary Complex”. The 500 armament ma-
kers in their World decide the policy, not
the politicians, the Ministers who spend
time at International Conferences, it is
this domination of profit-makers that is
responsible for international tension. Only
this morning, the Defence Minister said
here, that any country will sell arms
to any other. It is true, that not only
we ourselves get arms from every country—
now from Soviet Union and others also.
This is the part of the real crux of World
politics.  Stated briefly, U.S. foreign
policy is dominated by what has been
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called the Trumen doctrine. This doectrine
may be interpreted as an ideological
conflict too, which the United States
postures as its mission to force on
oher, He spoke of ‘“our way of
life”. In early presidential days he
sent for Mr. Molotov and talked down to
him. Mr. Molotov said ‘I have never

been spoken to in this way'. Trumans
reply was, ‘You behave yourself’
Here there is no question of rapport,

negotiation or anything of that kind. The
theory propounded by this doctrine is
that the business of the United States is
to rule the world as the British ruled in
those days when they said ‘God created
the Englishmen to police the world'. That
situation has disappeared but imperialist
strategy and attitudes play the same
roles. Like the British Imperialist in his
day to day, the United States is willing
to forgive those whom they have have

. This is the meaning of the
newly discovered basis of reciprocity about
which the U.S. speaks at Paris, willing to
forgive those whom you have wronged.
They tell the Vietnamese *You do this if we
are to do something. You withdraw your
men from Vietnam, then we withdraw
our people from your country’. How
can a country that is agressed withdraw
From?its own soil and be reciprocal in this
way

Therefore, briefly I think our policy
whether we are able to implement it or
not, should be one that calls on the United
States and her allies to stop all aggression
against the Indo-China territory by land,
sea or air and by propaganda also, and
that we should adhere to the principles
of integrity, sovereignty of other states
and non-interference in other’s  affairs.
The United States must respect the
liberty of Indo-China States and their
neutrality.

Secondly, it is necessary that the Inter-
national ission in Indo-China in-
stead of trying to find some way to get
into the Cambodian tangle by some body’s
permission or otherwise or even by calling
a meeting in Delhi, should proclaim
to the world, in true accordance with what
is their real purpose as a commission.
That is, to tell the world who is committing
aggression and who is continuing the
the conflict. If they so find that North
Vietnamese personel had aggressed in the
South, let them say that. Let them say
also that more people have been killed
in the Vietnamese territory by air-hombing
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by the United States than the whole
numbers of Germans killed in the second
World War. Nearly half a million children
have been killed in Vietnam alone by
bombing from the air. The United States
has invaded Vietnam. Instead of telling
the world this we strike posture of un-

commited and they are mute  wit-
nesses to invasion, war crimes and
atrocities.

There is no sufficient sense of com-
mitment in or by our country. It would
be untrue if I say, that we have changed
our policy in this matter or our inter-
national outlook. We still call ourselves
non-aligned and other also call us that
too. We are still supporting the neutrality
of Indo-China States but there is far less
sense of commitment, to peace and freedom
and less emphasis on them. There is a
recession in the dynamism of our policy.
This kind of thing has occurred in the
history of almost every country; and
it is not carping criticism or one of an
irresponsible  kind, what I seck to do is
to draw attention of the House and the
Government to the pathetic, but never-
theless true and contmuing factors
which should concern us all.

The other area which concerns us the
Middle East, as it is called. This area
was first so named by an American navi-
gator, some 300 years ago. It is of course
not the Middle East for us. Here the
position is simple enough. Itisnot a ques-
tion whether we like the Arabs or we don't
like them. We should at least have a
care about our own skins! It is our security
thatisin jeopard, as well as the indepen-
dence of Arab States. The Middle East,
since the fall of Constantinople in the 15th
century has been the pathway of the Em-

ire to the East. In two World Wars the

ndian Army stood guard in the Middle
East to guard the Empire. Such liberty
and Statchood as came to this area was
used by the British Empire for buttressing
its own strength, to create that block
house of Empire called Israel which is
in Arab territory. It is Arab territory.
The Arabs never gave it away and Israel
even as ‘created’ by the United Nations
by the partition of Palestine never existed
even for a day, because the day after it
was proclaimed the jewish section took
Tel Aviv and other places occupied and
annexe them and called the new area a
State and Isreal. The United Nations
never created Israel. There can be no
peace unless this and later and continuing
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agressions are ended. The aggressor wil
vacate only when Imperialism no longer

gives s to it and Isreal i
of the Tmperialists " serategy.” " P

In the days when Ben Gurion was ruli
Ine-l: 20 million dollers of defecit in the
States” Annual Budget was made up by the
United States and the rest the support for
her came from private subscriptions. That
Is to say, the State was not only motivated
but worked from outside, in order to fulfill
the purposes of zionest Imperialism. In the
Middle East, as in the other places we are
opposing Imperialism, we are fighting
against Empire, for our own survival,
this is our position. That is how
We came into existence as a nation
:)_y shth;g a ml_:thy Empire 1o its founda-
tons and establishing our liberty in our
land. So long as Empire cxists,wwe have
no hope of survival in independent and
sell respecting Nationhood. We should
deal with this problem and its world
aspect, n:t it is '::'nm'e than what can be

in the i i i i
mn ntervention in this

The third aspect is this., Some one
clse referred yesterday, to the question
of European Security. The matter was
sought to be ridiculed. It was implied
that we were playing about with a
new found toy.

Mr. Deputy Speaker, Sir, two great
world wars have originated in this Century
in Europe. European security has be-
come more important to-day because,
contrary to what we may hope and ima-
gine, a world war is not, either so impro-
bable or as remote or not as far away
from our generation or from our lives
as we may like 1o think.

_ Therefore, the question calls for see-
king out ways of the avoidance of the
causes that can make small wars into
larger wars.  Aggression some where
tends to become aggression everywhere,
World Peace depends not a little, and
not in remole way upon stability in E; X
This stability cannot be bmy.,gm f&t
either by the Soviet Union or by the Western
powers, along  but only by their joint en-
deavours and initiatives. This is the main
factor at present and of immediate im.
portance is the inclusion of what js known
by the name of the German Cratic
Republic in the comity of the Worlg
Nations. Here again, it is not merely
a sentimental or even a logical analysis
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The German Democratic Republic has done
one thing if nothing else. It has broken
the power of the Junkers who made the
wars in the past.

Their power was broken by the econo-
mic and social transformations that have
taken place in East Germany. Junkerism
is no longer possible in that part of the
world.

The other and contrary aspect is what
is not perhaps so well known viz., that
half the NATO armies of occupation in
Europe are to-day officered and main-
tained by West Germany. The Germany
which was defeated in the last war, to-
day is calling the tune. The British are
to-day not in a position or able to finance
the luxury of occupation. Somebody
else has to pay. Germaay is affluent.
She is militarising herself and is enco-
uraged to do by the United States.

The other aspect of West Germany
being rich is that She is again secking
to be a Military and Naval power.: Bhe
is becomming armed. The placing of
Nuclear Weapons in the hands of Germany
is no longer a remote issue. They are
struggling very hard to obtain at once both
potency and significant share in nuclear
Arms location and control in Europe.
Once Germany has Nuclear Weapons,
European security is no longer practical.
The balance of power approach which
dominates world polities today can
neither bring disarmament nor peace, It
is the way to War,

I want to speak about the African people
now. This is not a colour question as
often spoken of. It is a colour question
too in the sense that in modern times,
that is for about 400 to 500 years or perhaps
for more years, all the big wars of agres-
sion have taken place against the non-
European races. To-day, in the south
of the copper belt, in South and South-
Woest Africa—I have forgotten the new
name of the place formerly called South
West Africa, Rohodesia, all colonial and
former territories in Africa where the
Black people the Negro population—who
are the indigenous population are not
only dispossessed, but arc proscribed
from having any civic rights, let alone
the fuller paraphernalia of citizenship.
South Africa and South West  Africa
have diamonds. The diamond and the
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copper controlled by wvested interests in
imperialist Countries, be it the Oppen-
heirmes of Africa or the Beits the Milli-
onaircs who control the Arms Industry
or the United Fruit Corporation. In Moza-
mbique, thousands of the Aftican popu-
lation are being slaughtered, tortured
enslaved, segregated, starved and sup-
pressed. There was resistance to the policy
of the United States both in the United
Nations, in the Congo, in the later
years of the United Nations Interventions.
The policy there proved to be mixture,
on the one hand of playing with I'mperi-
alism and on the other of supporting
the independence of the Alrican
peoples.  Anyway in Africa—in the
whole of Africa-the situation was such
that the continent is in ferment and con-
flict. On the one hand, there is tribalism
which iscoming intoa new stage making
a new nation unstable. This is not some-
thing about which we or any outside
country can do anything.

On the phenomenon of the return of
the empires. I have said in this House
before, that empires do not really
change. They may not come to-day by
the front door. but they try to and indeed
do come by the back door. They try to
get into the entrails of a people and their
cultures . This is what is happening every-
where. This is what the Africans call
Neo-colonialism, although there is little
that new about it. It is Colonialism and
realism knit large. I will say, if T may,
so without prejudice, refer to this
subject, this country can, never, become
really a non-aligned country, so long
it begs for food, for clothes, for reputa-
tion and it goes round the world begging
for everything.

A few years ago, when I was in Amster-
dam, there were three thousand young
childern walking up and down the streets
collecting pennies for “‘feeding the poor
Indians’”. No propaganda, no glossy
paper pamphlets and no speeches by the
Foreign Minister and no successful visit
by him or anybody clse will make amend -
for this country when it displays or ex-
hibits lack of self respect and dignity.
We have no selfl respect we caunot expect
respect from others. If we cannot respect
ourselves, how can the other people res-
pect us? Has at any time PL 480 aid or
whatever it may be helped this country
to be free from food shortages or helped
to prevent their accentuation or helped
and remove their causes. We have scar-
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city of every kind despite massive aid.
This however is another problem. I
am not going to deal with these here
to-day. Our self respect and our non-
dependence are what are basic to non-
alignment.

While Tam on this subject I may say
that there has been a  lot of critism
about, and denigration of non-alignment.
Most of it is by way of ridicule. I am
sorry to say that some times our Foreign
Minister—his won party or his own leaders
say that it is an ‘out-of-date doctrine’.
Foreign policy the world over hasto
be flexible, if it is to be dynamic no one
questions  that.  But  flexibility is the
essence of non-alignment. Non-alignment is
not something which you can take or we
have taken out from a book. Even the
nomenclature itself came only long after
our policies began to take shape. When we
started practising it, we were chided by

the Americans, that we were being
neutral, that we were sitting on the
fence and trying to get  money from both

sides. But we said that we were not sitting
on no fence. We were on the move,
dynamic and secking progress. We
did not want however to be precommited
to war blocs. We did not want our

licies to be defended on the banks of

'otamac or on the banks of the Volga,
but on the banks of the Jumna. Non-
Alignment in international affairs is but a
projection on our national outlook, and
policy. True Nationalism is of a construc-
tive and dynamic character. This country
took this d=cision on its (Non-alignment)
own. Following Lord Salisbury, we could
well have said that we had no permanent
friends and we had no permanent enemies
but we have had only permanént interests.
It those ‘‘permanent interest® arc pursued
in the way that modern Nations should,
then they should not lead to greet tensions
or war. Therefore, while attacking non-
alignment in these debates or clsewhere,
no one should forget that whether one
Government or another is in office, for a
debate on foreign affairs in this House,
there is a far wvaster aupdience than that
covered by the atiendence in this
chamber. The whole world  listens.
if T may say so, towhatis being said
here. Therefore, when  we throw bricks
or flowers against each other or at any
forcign personality of coumtry of any-
body in the world outside, it should be
understood what its impacts are upon
an audience much farther and wvaster
than ourselves. It is not for me however,
to lecture about this. I do not presume

CHAITRA 13, 1892 (SAK4)

External Affairsy 230
to do so. It is for all of us to realize that
in dealing with our relations with another
country, or other countries there is mnot
only ourselves but the other country
and of ten world opinion involved. The
consequences are far greater and often
far reaching.

To take an example from outside
Mr. Brezhnev made a speech about collec-
tive security in Asia, He himself has said
that his observations were not exactiy as
were reported in the press. It was alco an
observation at the end of long address on
world matters. But it became one of the
major issues of speculation, suspension or
hope and defeat. Everybody talks about
it.So if our Foeign Minister makes a speech
and use a phrase of any kind the rest of
world picks it up for its own use, either
for fear or out of apperhension or hope or
for whatever purpose required. [t would
to so often, irrespective of the context and
emphasis in the original.

I would, therefore, say that on matters
as Indo-China we have to declare our
position with full commitment and not
get involved in or on Indo-China in a
way that we find ourselves on the side of
Empire. I have no doubt. Speaking for
myself, that Prince Sihonouk is not merely
regarded as person who is ecentric or
otherwise he is the head of the nation
and the State. Afier reuouncing his royal
office he, was elected to presidency by
the referendum or the people.  Where
then lies the right for any Parliament or
anybody to throw him out? It is legal
let alone propriety or decency, for the
C.ILA. to interfere in the matter.

It is the same with Israel so far inter-
ference and master minding is concerned.
The United Nations voted on the parti-
tion of Palestine one morning or the
previous  afternoon, Trueman recognised
it as the State of Israel in a few hours.
Here in  Cambodia there was a coup d’
etaf in the morning; in the afiernoon,
the U.S. Department of State recognises
the new regime. Yet. we are asked to
believe that there is no causal connection
between the two. The whole thing was
obviously arranged beforehand, engineered
and mastermined by the Unitded States.

The Foreign Minister requires no referen-
¢r or enmpliments from me. [ have the
good forture to see people in other coun-
tries and capitals. In the last few years and
recently ~more increasingly, thene has
been greater attention paid than in the
less recent past what is done here and
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what is spoken, and the impression that our

tatives make when they go abroad.
The Foreign Minister [ am glad to say,
has  himself mentionable contribu-
tion to this.

Our foreign service or any service for
that matter could be better than it is.
We could ourselves be better than we
are. But it would be a great mistake in
Parliament, pick on individuals who are
our  Ambassadors abroad. I would,
however, say that Government should
pay greater attention to the countries
where some of our people are regarded
as having acted as*‘brown imperialists”.
in British days, thatis to say where we
or some of our inations have played second
fiddle to the British Empire in certain
African areas, and are not well liked or
quite welcome for that reason. It is neces-
sary that some of the best of our repre-
sentations go to such places to bring
down the prejudices of which we are the
inheritors, even though we have been and
are victims also. We speak of the colour
bar as though somebody practices it
against us and there it begins and ends.
But can we conscientiously and honestly
say that we are ourselves not guilty of
discrimination against others.

The position in Africa calls for the
best  attention and understanding that
we can bestow. Some of our best people
would have to go the the African countries
and understand the changing conditions.
There is noting incongruous in the African
wanting to run his own country. May be
that we or some of our people suffer by
it. I suppose the British would say that
they lost business by going out of here.
But that is a concommittant of Empire
at its demise.

We should also not take for granted
“*doctrines’ so, called. ficile inferences
from other peoples prejudices on the
bases of their pleas and arguments. The
particular  pieces of philosophy of the
doctrine, of avertments of idealogical virtue
in justification of id ical issues is
often doled out to us. I will take you
to the imtance of Doctrines. We were
always treated to these doctrines. When
certain  countries want to do something
it should not do, either it revoked a reli-
gious test or maxim as in the old days.
Now it propounds a “‘doctrme’. It may
be the Monroe Doctrine, the Eisenhower
Doctrine. or the Truman Doctrine or the
Great Society of the New Fromtier. All
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there means is this am?ag;:u :sum
revolutions, suppress i tion
ments, support reaction and vested
interests and spread the frontiers of entire
Economic or Political Diem who was the
creature of the United States in Vietnam,
an American puppet, was refused 30
million dollars while asked for it, to
introduce land reforms. The U.S. Govern-
ment at that time, though Diem was
their puppet said, ‘No money for land
reforms’. I am not saying that the reforms
could or should have been carried on with
American or foreign money. But only that
that the monecy was not _avmlguhlc, for
such purpose, Imperialist are,not interested
in land reforms.

This is a conflict rooted in economic
factors and not merely of a legal or political
character. It is for the sustenance, conti-
nuance and advancement of private
property, of vested interests, of what
have often been called monopolies, for
concentration of power and for the faci-
lity for a few people to dominate a country
or a majority in a countfy of two coun-
tries or five countries along with others
to dominate the bulk of people. This is
made possible by the inherent character
of the acquisitive society, that initiates
promotes, and sustains expansionism and
exploitation. This is the crux of the prob-
lem. Therefore, our internal policies of
social advance naturally have obstacles
and pressures. If forcign interests are
allowed to penctrate or dominate our lives
and our countries, we are less able, my less
willing offer, to resist them.

With regard to the German Democratic
Republic, perhaps the Foreign Minister
would tell us what precedent or justifi-
cations, he has in international law for
not recognizing that State. The United
States is the one country in the world which
has helped to lay down definitely the
principle of recognition of Sate and set
historic example. The theory of recogni-
tion is simple. The State to be recognised
must have territory; it must have a Govern.
ment; that G 1t must ¢ d
habitual obidience from its inhabitants and
must be able to carry out obligations
under International Law. Here, East
Germany has 2 Government and Territory.
We trade with the German Democratic
Republican. Our mutal trade entends to
Rs. 50 crores a year and it has increased
by more then 17 percent this year tham
the previous year. We have very consi=
derable credit in regard to the supply of
ships; I do not know how much; the
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Minister of Transport can tell wus how
much; we have also considerable credit
also in regard to the supply of agricultu-
ral machinery. Apart from all sentimen-
tal, ethical considerations or even legal con-
siderations is it in the interest of our com-
pany to be ried up to significant extents in
economic relationhships without having
d:gum:uc exchanges ? It will lead to
difficulties if you get involved in credit,
other money deals and collaboration and
so on with other countries and at the
same time cannot use the machinery of
diplomatic conciliation, diplomatic pres-
sures and so on. We will at a disad-
vantage. The whole world knows that the
reason why we do not recognize the G.D.R.
is that we subscribe or even if we do not
do 50, we submit to the Holstein Doctrine.
The Holstein Doctrine is just this; we are
rich and we have paid you so much; you
will do what we sav. That is what it means;
other contries may not have regard for the
Holstein  Doctrine but  we have, whether
the Minister admits or not submitted
to the Holstein Doctrine. For us, it
should be matter of profound humilia-
tion, that a country like ours should have
to trim its soils, because we have borro-
wed too much money or we have received
too much aid. Even in regard to the United
States we had not submitted in this way.
Certainly not even after long years of aid
relationship. Tht German are to a
certain extent perhaps more rigid the
Ho'ste in Doctrone is invoked; or it bangs
over us like the sword of Dumocles : It
is neither wise nor dignified, nor it is a
sign of firmness of policy to send State
Trading Corporation officials and let them
function willy-nilly as Trade Commis-
sioners and then send Trade Commis-
sioners and let them function consider
officers. Instead we should establish Di-
plomatic Relations with the G.D.R. and
take it the good and bad as we do
with equal and sovereign States. Hereis a
country which has been responsive to
the need of peace. In her consuttion the
G. D. R. declares that it will not take to
clear weapons; it will not take to war;
it will do nothing to endanger the security
of Europe. European security is a vital
matter for us. The G. D.R.is among
our best allies in the promotion of world
peace, by contiibuting, to security in
Europe.

MR DEPUTY SPEAKER
conclude.

SHRI KRISHNA MENON : I want to
conclude by saying that it would be
wrong for us as responsible parties and

Pleas®

D.G. (Min. of CHAITRA 18, 1892 (SAKA)

External Affairs) 234
individuals in Parliament to be unduly
critical of ot Government in regard to
forcign affairs. Whether they say so or
do not, foreign policy is regarded in many
countries as bi-partisan. Others held this

country in  high esteem  because the
people outside know that irrespective
of our party affiliations, behind the

policy which Pandit Nehru with his
unique personality was able to adum-
brate, were the mass of our people.

MR. DEPUTY SPEAKER : Please
conclude your remarks.
SHRI KRISHNA MENON : Th¢

world knew that we then stood against
the kind of terror, the reign of terror
let loose in  Vietnam. Are we to be lest
concerned when the imperialists inter-
wentions in Vietnam take to slitting open
the middles of women to taking out the
bodics of unborn infants and exposing
them in public places in order to strike
terror, in the hearts of the people ?
Terror is the symbol, is the weapon of a
defeatist and defeated nation. Americans
have been beaten to a stanstill in Vietnam.
It would be to our good if we stood with
the Vietnamese people. I say without any
reservation that their  heroism; their
ingenuity, their stubbornness is unpar-
alled in human annals. They are fighting
the war of human liberation and Asian self-
t. For a thousand years, from 113

res
B. C. to gbo A. D. they fought the Chinese
Empire of that day, when the latter
invaded Vietnam in that early milien-

nium. If the Americans may fight for thou-
sand years the Vietnamese will continue
their resisistance and fight for liberation.
We should take an honest and courageous
ition and call upon the Internatinal
a‘nmis:ion to proclaim to the world
what the facts are and not be mute wit-
nesses to crime and horror, Neither the
Co-Chairman, nor anybody else has got
the role to do this. We have a duty to
tell the world and not be silent in the
ce of violence and crime, to expose

the fact that not only is this war t:'r!minal,
but it is waged by methods which are
war crimes. The six articles of Nurem-
berg are defied every day. From Okinawa
and other places every morning a 52
bombers go and bom Vietnam area.
Children are killed everyday in this
way. There is violation even of the articles
of warfare. It is a war crime to practice
genocide to destory sources of livlihood
and practice atrocities. Those articles of
Nuremberg have been made part of the
Municipal law of America. I think we can
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Play a useful part, if weas a State ask for
the examination of the charges of genocide
against American soldiers involved by the
World Court.

MR. DEPUTY-SPEAKER: The Hon.
Minister.

SHRI B. K. DASCHOWDHURY
(Cooch-Behar) : Sir, no Member from the
UIPG has so far spoken.

MR. DEPUTY-SPEAKER: I  know;
but the time is up.
SHRI B. K. DASCHOWDHURY:

Please give us at least five minutes.

MR. DEPUTY-SPEAKER: All right;
five minutes,

SHRI B. K. DASCHOWDHURY : Mr.
Deputy-Speaker, Sir, I do not like to
comment on the foreign policy of this
Government within a short span of time.
As said in the report, the Government
never pursued a doctripaire policy. It
cannot but be so as suggested now by our
senior colleague, Mr. Krishna Menon.
As a matter of fact, the foreign policy is a
projection of the national policy and
unless we are selfsufficient and self-reliant,
there would be no effective foreign policy.
As my time is short, I would like to leave
out many other points and only refer to
certain very important things.

In regard to Pakistan and in the policy
of our government towards Pakistan the
Ministry’s report has shown a certain
complacency: that the relations are better
and better. [Even yesterday, the hon.
Deputy Minister has stated that despite
Pakistan's membership  of the SEATO
CENTO and NATO, Pakistan is coming
closer to the non-aligned countries and
so it is a step forward for successful per-
suasion of a non-aligned policy.

Leaving aside, and leaving apart, all other
aspects, I would like to draw the attetnion
of the External Affairs Minister to certain
basic facts. What is the basic policy of
the Covernment of India ? It is here that
I would like to submit that this is really
to be treated as an act of criminality on the
part of the Government of India for not
gone into scriously about the ‘exact
boundary of the country. Im  this con-
nection, we should go back to 1947, the
year of partition. At the of time parti-
tion of the country certain areas were
demarcated by the Radcliffic and Bagge
A ward. I would like to point out to the hon.
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Minister, as he himself has stated, we have
certain boundary disputes regarding Tri-
ura and East Pakistan, Assam and East
istan, and on the West Bengal border.
But I would ask Sir, whether the Go-
vernment considered this Boundary Com-
mission Award—the Commission known as
the Radcliffe Commission, regarding the
demarcation of the boundarics between
Assam on the one side and the Sylhet
district, now included in Pakistan, on the
other ? It has been clearly laid down here
that out of the 35 thanas or police stations
in the entire Sylhet district, eight thanas
are mostly inhabited by Hindus; known
as Hindu majority area . Out of these
eight police stations, six, according to the
Boundary Comniission, award, have been
given to Assam, not Pakistan.

Let me, in this connection, quote from
the judgement, the award given by Sir
Cyril Radcliffe. He said :

“In those circumstances, 1 think
that some exchange of territories must
be effected if a workable division is
to result. Some of the non Muslim
thanas must go to East Bengal and
some Muslim territory and Hailakandi
must be retained by Assam. Ac-
cordingly I decide and award as
follows:

A line shall be drawn from the point
where the boundary between the
thanas of Patharkandi and Kulaura
meets the fronticr of Tripura State
and shall run north along the boundary
between  those thanas, then along
the boundary between the thanas of
Patharkandi and Berlekha, then along
the boundary between the thanas of
Karimganj and Barlekha, and then
along the boundary between the thanas
of Karimganj and Beani Bazar to the
point where the boundary meets the
river Kusiyara ,..”

Sir, I would not like to take the time of the
House, and I would certainly like the hon
Minister to go through this award given
by Radcliffe, In the end, it has been stated:

“For purposes of illustration, a map
marked A is attached on which the
line is delincated. In the event of any
divergence between the line .as deli-
neated on the map and as described
in paragraph 13, the written des-
cription is to prevail.”

I would like to request the Minister to
devote his undivided attention to this ey
important fact.
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The map has been given, and also the
description of the Award. The eight thanas
in the Sylhet district are: Sulla, Ajmir-
%znj. Srimangal, Kamalganj, Kalaura,

rlekha, Patharkandi and Ratabari.
Out of these, six thanas should be included
in the Indian territory. In view of the fact
that our border with East Pakistan-West
Bengal and East Pakistan-Assam, has not
yet been properly demarcated, there is
scope to reivew the whole position in the
light of the Radcliffe A ward.

I am certain Sir, on a proper examina-
tion of the Award of about one thousand
signatories of the awards would come to
India. Tt may be argued by some that
it is already a dead issue. But I would
remind the Minister to look at the
Pakistan's foreign policy. They seem to
be very clever. Even after 18 years of
partition, they were in a position to take
the case of the Rann of Kutch to the
International Court for arbitration and
proper award. So, what is wrong on behall
of our Government to raise this matter
before the International Court to have a
correct interpretation of this award ?

About the policy towards minorities in
East Pakistan, several times this question
was raised and the minister simply stated,
“We have the agreement with the Govern-
ment of Pakistan of 1950, the Tashkent
Declaration’” and so on and so forth. I
would like to quot= from Lok Sabha Debates
Vol. XXIX, grd to Bth April 1964. On
20th March and grd April, a resolution
was discussed in this House which was
unanimously adopted. The reslution was
moved by our hon, colleague, Mr. Tridib
Kumar Chaudhary, while Mr. Lal Bhadur
Shastri  was there as a member of the
Cabinet. He accepted the resolution with
amendment which was adopted on 3rd
April 1964 reads thus:

“This House is of the opinion that in
view of the insecurity of the life,
property and honour of the minority
communities living in the Eastern
Wing of Pakistan and general denial
of all human rights to them in that

. Fart of Pekistan, the Government of
ndia should in addition to relaxing
restrictions in - migration of people
belonging to the minority communities
from East Pakistan to Indian Union

also consider steps for enlisting world

opinion.”

In view of this specific resolution which was
adopted in 1964, what has the Goverament
of India done for the last 6 or 7 years to
enlist world opinion ahout the pitiable
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condition of minority communities in
East Pakistan ? If the Government were
to say that they have rtaken ceriain
measures, I would request the minister
to tell the House what specific measures
he has takea or his predecessors, whether
he has submitted a memorandum to the
Human Rights Commission under thg
UN Charter and taken other measures:
Whenever the question of minority com-,
munities from East Pakistan is rause{i h'.:re
the Government have always said simply,
““We have our High Commission a:l'z‘d they
are issuing migration certificates. But
these migration  certificares have been
issusd under certain conditions. They are
issued only when they swear by Iaﬂ’xdavn
that on reaching the Indian soil, they
will not ak for any help from the Govera-
ment of India. These iestiictions are

imposed.

About the properties taken over by
Pakistan in the 1965 conflict, these were
ragarded as enemy property ‘When the
Tashkent Declaration was signed in
January 1066, article 8 of that declaration
stated that there will be restoration of
those properties. But since then in 1968,
in 1969 and still the other day, the minis-
ter has baen saying, “we are pursuing the
matter”. From time to time, the Govern-
ment was putting forward the plea that
we have these agreements and we cannot g0
beyond these agreements and do anvthing
else, ar if the agreements have the status
of sanctity or of being sacrosanct. In fact,
there are not so.

Shri Jawaharlal Nehru had stated ir‘1 the
course of the debate regarding the Nehru
Liaquat Ali pact, 1950 that:

“_ the Agresment is not a law which
cannot be touched™.

He had explained that the terms ol the
agreement capnot be treated as law. It is
not a law. Even if it is accepted as law,
1 would request the hon. Minister to ex-
plain this point in the light of international
law. Js 1t not an accepted maxim in
international law that all treatie and
agreements arc dissipated by the first attack
of hostitity ? So. is this to be regarded as law,
as sacrosanct when the hostilities came in
19652 So T would recommend to this
government to take all possible measures
to securz the position of the minorities
in East Pakistan.

16 Hrs.

T would also like ta know whether this
Government will be prepared to pay ade-
quate compensation, as the hon. Minister
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has ossured us on various occasions, for the
propertics taken over by Pakistan as enemy
E:opertyand also for the properties left

hind by displaced persons in East
Paxistan. He has stated to me by a letter
of grd.July :

“However, we are keeping the issue’’.
(...he was refeiring to the payment of
compensation for the displaced persons from
East Pakistan for the properties left there
and also for the propertics taken up by
Pakistan under the garb of €nemy pro-
perty...)

“undr revisw and shall de our best to
see that the legitimate claims of the
people who have come from East
Pakistzn are not lost.”

Then, the hon. Minister wrote to me in
his letter dated gist December:

“I should like to assure you that the
matters regarding compensation are
kept under constant review of the
Goverament.”

I would like to know from the hon. Minister
whether he has any plan o policy regard-
ing the East Pakistan minorities for their
proper rehabilitation and compensation
of properties left behind.

THE MINISTER OF EXTERNAL
AFFAIRS(SHRI DINESH SINGH) :
Mr. Deputy § er, Sir, I am greatful
to the hon. bers who participated
in the debate on the Demands of the
Ministry of External Affairs for the frank
and forthright manner in which they have
put forward their views and the analysis
they have presented of the intermational
situation. As 1 listcned to the debate,
it did appear to me that while a number
of controversial issues were mentioned,
a broad measure of consensus has emerged
regarding the approach to foreign relations.
Some doubts continued to linger in the
minds; some of them it is possible to
clarify by discussions here in the House
and other committees of the House; some,
of course, remain as basic points oi ap-
proach, of internal thinking, of policies
at home, which continue to be reflected
in international relations becuase, after
all, foreign affairs i« only an extension
of the hopes and aspirations abroad of
the various people in the country. But
there is, I am glad to say, a growing ac-
ceptance of India’s policy of peaceful
coexistence, non-alignment and interna-
tional co-operation which is the only
answer to the conflicts that we have seen
from time to time.
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Sinee I had the privilege to put forward.
the budget of the Ministry last year,
there has been a further movement for-
ward in the discussions between the Super
Powers. They have coatinued their dis-
cussions in areas which have concerned
them primarily, whether it is the SALT.
the agreement on outer space or the dis-
cussions regarding keeping the sea bed
free of nuclear weapons. But we have
not seen an equal measure of cooperation
in resolving either the political or the
economic problems that face the world
as a whole. There has been, what one
may call, a certain measure of vertical
discussion and understanding but what
we need is not a vertical understanding
between the super powers or a group of
powers but horizontal understanding
between the sovereign nations of the
world. Itis this that we have to continue
to attempt.

In a world in which we have seen
conflicts come up from time to time—
some conflicts engulf all countries while
other minor conflicts affect an area or
certain countries—the only answer lies
in building up a system of cooperation
based on the equality of all nations, the
recognition of their sovereignty  the
recongnition of their territorial integrity
and the giving up of the use of force to
settle all differences.

In the year of the centenary of the
Father of our Nation, we made every
effort to highlight ihis issue before the
world forum, in the United Nations and
outside, and all over the world people
had an opportunity tolisten to the teachings
of the Father of the Nation and to see in
photographs his work noi only for his own
country but for humanity as a whole.
Although one cannot say that we have-
made a landmark in the solution of pro-
blems of the world, I would say that
there is a growing acceptance of the need
to forge closer cooperation as the only
possible alternative to war in this world.

My hon. friend, Shri Pillo Mody, pree
sented to the House our relations with the
countries of the world with all the theatri-
cals at his tommand but may
submit to the House that Ithe}r are xsed.
on these principles that I attempted to
mummle?r I le sorry, Shri Mody
is not here. One can understand that
he is not here; he always tries to read
out his statements and then disappear.
This is the third time, I think, when we
are in this position.
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It is a measure of the reflection of the
success of our cfforts that we have been
able to maintain good friendly relations,
relations of close cooperation, with large
number of countries which enabled him
to spend quite a lot of his time during
his speech here; otherwise, he would have
been totally at a loss to know what to say,

The main effort that we have made
during the year is in Asia, We have at-
tached very great importance to the streng-
thening of our relations with Asian coun-
tries. India, situated as it is in a strategic
centre, the southern part of Asia, itis only
natural that we would wish to have friends
both on the western side as well as on
the eastern and northern sides of Asia.

Shri Piloo Mody was rather distressed;
he said that we had accepted the Soviet
Union as an Asian power. He may be
able to stand and block part of a map but
I cannot change the geography of the
world. When more than two-thirds of the
Soviet Union is situated in Asia, can we
say in all sincerity that the Soviet Union
is not in Asia? If the capital is in Europe,
that does not mean that large parts of the
territroy and the citizens ot the Soviet
Union are not Asians or that they
have nothing to do with Asia. But Mr.
Piloo Mody sees red as soon as anything
concerning Soviet Union is presented and
that is something which I cannot help.
He has himself to re-orient his thinking
te bring it in line with what is happening
in the world today.

In this respect, a number of references
were made by some hon. Members about
the need for us to pay attention to our
neighbours, that we have neglected
them and that we have not paid sufficient
attention to them. Sir, I would like,
with your permission to read out a brief
quotation from what Pandit Jawaharlal
Nechru said in the Constituent Assembly

?s early as Bth March, 1949. He said,
quote :
““Asia today is primarily concerned

with what may be called the immediate
human problems. In each country of
Asia, these main problem is the problem
of food, of clothing, of education and of
help. We are ¢ >ncerned with these problems.
We are not directly concerned with the
problems of power politics. The countries
of Asia may have quarrels with each other
here and there. But there is no basic
legacy of conflict such as the countries

of Europe possess.”
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Pandit Jawaharlal Nehru felt that India
can play a big part and an effective part
in helping to avoid war in Asia It was
his hope that Asia would succeed in safe-
guarding itself from the sources that seek
to inject war into our part of the world.
I cannot say that we have wholly succeeded
in keeping war of the Asian land. In fact,
we have not succeeded in ending war in

SHRI M. L. SONDHI (New Delhi) =
Are these words of Mr. Nehru or of Mr.
Dinesh Singh? Is this a part of the quo-
tation or the quotation ends there?

SHRI DINESH SINGH : If it leaves
any measure of doubt whether these are
words from Panditji or from me, per-
sonally, it will be a very great honour
for me.

Sir, we have not been able to preven®
war. But we are trying to build peace
which will keep wars ou:. We are trying
to build in this area the bonds that united
us, the links that were destroyed by
hundreds of years of colonialism, which
had carved out Asia to be linked with
thier own economy tofeed their own people.
We have now to make efforts again to
re-establish these bonds between the Asian
countries.

It has been our feeling that this can
best be done by establishing close economic
cooperation between the Asian countries.
Our concept of cooperation between the
Asian countries is not linited to expansion
of wrade although, for a long time, the
developed countries kept on harping
that the economies of the developing
countries in Asia being parallel, there
was no possibility of greater expansion
of trade.

What we have been attempting under
the Asian Council of Ministers is a much
deeper economic co-operation between
the Asian countries. should like to
say that the efforts that were made about
a year ago to forge closer economic,.
cooperation between the Asian countries
are beginning to bear fruit. The tasks
that were assigned by the Asian Council
of Ministers to the Working Group that
had been set up are nearing completion,
I think, by the end of summer or early
autumn, and then we shall have an op-
portunity to meet in the Asian Council
of Ministers towards the end of the year
to take stock of the various studies that
have been going on and how we can
ourselves establish closer bonds between
the countries of Asia.
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In trying to establish close tie
lateral collaborations between the T:ilan
countries, we have not neglecied our
b:iaterlal contacts.  The economic co-
operation that we have es:ablished with

lon and with Iran are examples of
close bilateral collaborations which are
not only for the promotion of trade
but also for encouraging economic acti-
vity in the two countries and other pros-
peets of multi-lateralism. My hon. friend,
Shri S. K. Tapuriah finds it a little diffi-
cult to understand because it does not
give money quickly but very soon he
will appreciate...

SHRI S. K. TAPURIAH (Pali) : Heis
no longer the Commerce Minister; he
is speaking only about economics and
all that. If he wants to go, that is a
different thing.

. SHRI DINESH SINGH: The difficulty
s that such economics takes away the
attempted monopoly that he makes and
therefore, he fears that even if I am
not the Commerce Minister I continue
to trouble him. I can assure him that it
1S not my intention.

It is my intention to forge closer econo-
mic cooperation in Asia.

SHRI MANUBHAI PATEL (Da-
bhoi) Are you reading his thoughts?
Is there mental telepathv going on?

SHRI DINESH SINGH : Although
he sits close to vou... (Interruptions)

I am putting forward the economic
aspocts. We have not negleted the poli-
tical aspects. I was trying to say that
in Asia it is necessary to reforge the links
that were snapped away and the economic
l_mlu are of vital interest to all countries
in Asia because problems of Asia are
the problems of developments and unless
we can find quick answers to give to
the peoples in all countries of Asia, a
beticr life and unles: we can give them
the prospect of close identity for develop-
ment in their own countries and in Asia
as a whole,  ths position of instability
will continue. Therc will always be
risks of domination. Whether it comes
in terms of foreign aid or whether it comes
in some other forms of militaty pacts or
other system, it is domination because
the Arian countrics have not been enabled
so stand on their own feet. That is why
one hears of all kinds of pacts, influences,
and unless we go t> the root of it,
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it is difficult to find an answer. As
mentioned it has not been limited to the
efforts that we have made in the economic

Thfc Prime Minister, Mrs. Indira Gandh
put forward a itive proposal in 1967
to forge close Aspi:x idenﬂl}g The Pr:g:;e
Minister suggested the idea of having a
convention among ‘he nations of Asia
ensuring respect for independence  and
sovereigney and territorial integrity of
the countries of the region and ncutrality
of all countries which wish to remain
neutral. Such a convention should be
signed no« only by all countries o, the
region but also by the great powers. It
should incorporate into it the five principles
of peaceful co-existencc and the concept
of economic, cultural, scientific and 1echni-
cal co-operation. I hope the concerned
countries will give consideration to this

tion made three years ago and that
it will form the basis of promoting peace,
security, stability and progress in Asia,

The hon. Member had said that we
had talked of the European security system,
and that we have welcomed what they
are doing in Europe. I am now trying
to give them an idea of what we are
doing in Asia and perhaps it hurts them
because they know that we are making
a positive contribution forgings closer
Asian co-operation and they arc only
rying t> build up an image of our not
having been able to do so. So , I can
understand the small irritations but the
facts cannot be rubbed out by small
jibes here and there.

When I talk of the Asian co-operation
therc has heen a certain measure of, if I

may say s0. a deliberate attempt to
confuse what is called the Brezhrev
proposal with Asian co-operation. I

read ouc the proposal that the Prime
Minister of India had made in March,
1967. It was three years ago. The proposal
that has been put forward by Mr. Brezhnev
is very much more recent.  Yet,  there
is an attempt to try to say that whatever
comes from Moscow, we attach more
importance to it. This is born out of an
inferiority complex on the part of some
of our friends on that side who always
look to Washington, London and other
places. So it is absolutely necessary for
us to look to what is happening in New
Delhi, not Washington or Moscow or
London. (Interruptions). If they do so, they
will find for themselves a.place of dignity
and honour.
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SHRI S. K. TAPURIAH : This is the
first policy pronouncement in his speech.
He says, look at New Dlhi and not to-
wards Moscow. I am really happy today
at this change. I hope he keeps looking
towards Delhi.

SHRI DINESH SINGH : If the hon.
Member likes to go to Washington he
can go there now.

Mr. Deputy Speaker, Sir, I should
like to say that the ideas put forward as the
Brezhnev proposal are in many ways
what the Prime Minister has said 3 years
ago; we cannot condemn them because
they have come from Moscow. If they
coinside with our ideas we must welcome
them.

SHRI M. L. SONDHI : How is Mr.
Brezhenv's health today ?

SHRI DINESH SINGH : I have no
doubt that if the proceedings of the House
are known outside, Mr. Brezhnev will
be deeply touched by the concern the
hon. Member has expressed.

Now, some Members made an insinua-
tion that we were recognising the Soviet
Union as an Asian power only to enable
the Soviet Union to bring its navy to the
Indian Occan as if we could keep out
navies of other countries, as if the American
navy is not present, as if the British navy
is not here even when they are not Asian
powers in any way. But that does not
hold, T am amazed that they felt it was
a sort of security and the going away of the
British navy has now created a vacuum.
And I have said in this House repeatedly
that we welcome the withdrawal of the
British navy. It was a symbol of domina-
tion in Asia and never a symbol of progress
in Asia, and I am surprised and in many
ways humiliated when my countrymen
say, what will happen it the British go
away. Asians will have to fight for their
independence, noi the British, And, itistime
that we realised that we are not going to
depend on others either for our defence
or for our progress or for development,
that we have the resources here, we have
the technical know-how and we have got
to prepare oursclves to meet the challenges
that come and it can be done only with
a measure of self-respect, dignity and self-
reliance and not looking to Washington
or  Moscow.

Some hon. Members referred to our
relations with China. That is not a new
situation. The House is aware of the
efforts that we have made over the last
two decades to forge close friendship with
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China. It has not been alwa appreci

we have received many se{sba:h. Iﬂ;:g,
we have got to look at the situation as
it has emerged today. In China jtself
many changes are afoot. They have had
three revolutions and they are still trying
to settle down and build for their people
a new hfc.' This is what we are doin,

also in India as in other countries of A‘ial.
We have got to take therefore the s tuation

not of the past, not of what ha.ppcned'
but what is happening today and what,
may happen tomorrow. And we have
made it known to the House. [t had been
said by us, by the Prime Minister and
sometimes I have also said, that we are
willing to disucss our differences with
China taking inte account our national
honour and our national interest,

And that situation remains. W shall
mntig::c to \évalch the prc'.uspocts. tl:une there
may to find a peaceful i
differences with Crl:lina. v solution to- our

Some hon. Members suggested th
should exchange Ambassadors with Ctiu:v:
The very idea of exchange of Ambassadors
implies action on the part of the two coun-
tris—China and India, China must be
willing to thi an Ambassador to India
we must be willing to send an Amba-
ssador to China. May I say that it is not
a matter o which we have closed cur
minds? We are willing and at an appropri-
ate time we will sec how we can establish
closer diaglogue with China, This would
be one of the things and I would fike to
assurc the House that while we may not
have an Ambassador in China we have a
Senior Diplomat of the status of an Ambas.
sador-charge-d'affairs—and the diploma-
tic contacts between the two countries are
not suffering on account of the lack of the
presence of an Ambassador.

Some hon. Members bad also raised th
issue of Tibet. I would not like 1o go im:
it because our pasition is well known and
has been stated again and again in this
House, that we have recognised that Tibet

is part of China. And it rema;
ol'%lhina. FESNNE & Pt

Then some hon. Members have rai
the question of Indo-China, I musr[m::ﬁ
that we have been deeply distressed and
paincd 1o see extension of hostilities
in Indio-China. About a vear ago, when
I had the opportunity to discuss this
matter when we presented the budget
last year there were some signs buliding
up which could give an indication that
we would be able to find ultimately a
peaceful solution. The Paris talks began.
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There were hopes that they may be able
to produce some workable .
In the year that has gone by, the situation
has deteriorated. Although the U.S. has
expressed its desire to withdraw the
American forces from South Viet-Nam,
and we have welcomed this, there has
been, on the other hand, a certain measure
of escalation in Laos and in Cambodia.
It is rather a complex situation. It is
easier for Members to express their opinions
on what is haﬁpening there. In their
position I would also be able to express
an opinion. One makes an assessment
by the events from newspapers. But we
Eave a very complex situation in Indo-

hina.

SHRI M. L. SONDHI : I said about
Cambodia last year. But the Prime Mi-
nister blamed that Jan Sangh discovered
Cambodia, and you shared that attitude.
You are not different from her. For about
one year what did you do ? Did you pay
a visit to Cambodia? Did you give up
your sleep?

SHRI DINESH SINGH : I am glad
that the hon. Member in his entusiasm
aod the manner in which he addresses
us from time to time has indicated giving
up of sleep as a means for finding a solu-
tion. If that finds a solution I am sure
that this will be a new political instrument.

far, we have seen fasts, dharna and
gheraos. Now, giving up our sleep will
also be used as an instrument. 1 wish
that the leader of his party takes note of it.

So far as I am concerned, I would rather
give the matter serious thought than lose
my sleep at nighi. So far as Indo-China
is concerned, the House has been kept
informed of the developmets as they
have taken place in Laos. We have now
certain proposals made by the Pathet-
Lao which are under the consideration of
the Laotian Government. We hope that
after a dead-lock they will ultimately find
a peaceful solution out of the difficulty
in which Laos finds itself.

To-day certain developments are taking
place  which we have again brought
before this House. We have to watch
this situation wvery carcfully. It is very
easy for the hon. member to say
that Government does not have a policy
and why does not Government say so.
But that is not the way in which diplo-
macy is conducted. I did point out even
then to the hon. member that at that time
apart from one particular country, no
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other had expressed any views one way
or the other. Now I can understand the
hon. member may say that this Govern-
ment is mum, it does not say anything;
but when gg per cent of the world govern-
ments had not said anything, then I
think that keeping quiet was the correct
thing to do.

As for the reconvening of the ICSC,
we must quite clearly sec what is the role
of the 1CSC, what it can do and how it
can be reconvened. So far as Cambodia
is concerned, the Commission for Cam-
bodia continues. But it had to withdraw
from Cambodia because of lack of funds
and facilities. Today if we wish to take
the Commission back to Cambodia, we
would naturally have to consult with the
supervisory powers.

SHRI M. L. SONDHI : Why ?

SHRI DINESH SINGH : Because
they constitute the Commission. Just
Shri Sondhi or I going there will not
constitute the Commission. Much as we
would like to think that we represent
everybody, we do not.

SHRI KAMALNAYAN BAJAJ (War-
dha) : If Shri Sondhi were there, he would
do a better job of it.

SHRI DINESH SINGH : We did
try and ascertain from the other super-
visory powers whether they thought this
would be the appropriate time for us to
try to go back to Cambodia and the res-
ponsc has been negative.  We are now
trying to en ourselves in a dialogue
not on behalf of the Commission, but with
the three countries constituting the Com-
mission. 'We are trying to see whether
we cannot meet again, not as a Commission
but as representatives of the three coun-
tries to see what needs to be done in Cam-
bodia.

But I would say that the situation as
it is developing in Vietnam is again a
reflection of the constant interference by
foreign powers in the domestic affairs
of others and the only way we can find
a peaceful solution—and there can be no
other solution because other solutions
have been tried ouw—is to assert and be
able to get implemented the withdrawal
of all foreign forces from all the three
countries of what was called Indo-China.
Once foreign forces are withdrawn, the
peoples in these countries would be able
to find a way of their own to sort out
their differences. 1t is this effort we have
been making.
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Some hon. members asked me what
we had done about s thening our
relations with DRVN. I d like to
tell them that it would be not only in
our interest, not only in the interest of
DRVN but in the interest >f peace in
Asia to have with DRVN closer relations.
If DRVN is isolated, she will certainly
face greater difficulties and the pr ts
of greater influence from others. It is
the DRVN's functioning in the Asian
community which will enable her, South
Vietnam and the ‘other countries of Indo-
China to gradually work a way out of the
difficulties into which others have landed
them, for we must not forget that it is
not the Indo-Chinese or the Vietnamese

or the Cambodians or Laotians who
created them. They inherited  this
situation. It can b: worked out only

by close co-operation between and with
them. It is our hope that we shall be
able to strengthen contacts and relations
with DRVN and that DRVN will play a
positive role in finding a peaceful solution.

Some hon. members referred to our
relations with Pakistan. Prof. Mukerjee
asked me why we are shy of a Ministers’
meeting on Farakka. I can assure him
that the minister of Irrigation and Power
is always willing to meet with his colleague
not only from Pakistan but from all other
countries to exc views on these
matters. But the point here is entirely
different.

Talks were started beiween India and
Pakistan to assess the requirements of
Pakistan, the surpluses if any of the waters
and how we can make sure that Farraka
barrage that we were building would not
in any way come against the interests of
the ple in East Pakistan. We have
sati in evcrlr possible way that building
of Farraka will not in any way affect
adversely the position of the people in
East Pakistan, But the Pakistan Government
has bzen trying to present a picture in which
its demands for water have been rising
constantly and therefore we continued with
officials meeting to get some agreed data,
some basis on which the ministers can meet
and settle the matter. If we do not have
the basic data, what will the Ministers
decide? Because, from the political
point of view we have assured ourselves
that  Farraka will not  adverscly
affect East Pakistan. Theirs is a problem
of drainage and ours is shortage of water
and therefore building Farraka will not
harm them. We are willing to discuss
with Pakistan and draw up arrangements
to see how we can be of assistance to them.
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SHRI H. N. MUKERJEE (Cak
cutta North East) : Do I take

it from the Minister that in view of the
larger interest involved and in the interest
of friendship between the two countries
and also technical possibility of a much
bigger scheme where the Ganga-Brahma-
putra region could be tackled at least
a beginning could be made in the process
of improving Indo-Pak relations? Do we
take it that in the context of these things
Government are ready to have ministrial
level talks and not insist on purely
secretary-level discussions to continue from
time to time?

SHRI DINESH SINGH : I tried to
explain to the hon. Member that unless
they had the basis staiistics the Ministers
cannot by themselves meet and agree on

anything. The hon. Member knows it
well and he has been to many iniernational
meetings, that in any international

meeting it is customary to arrange for
discussions at technical levels in which
grpt!ndwk is prepared over which the
ministers could be in a position to take
political decisions. In the absence of
technical data, it would not be possible
to take political decisions.

SHRI H. N. MUKERJEE : Does it
not amount to a denial of discussions
at a level where basic decisions in the
matter could be taken and not merely

limited discussions on technological fac-
tors?
SHRI DINESH SINGH : No, Sir,

not at all. On the other hand it show
lack of desire on the part of Pakistan to
enter into meaningful discussions. They
do not want discussions to be meaningful.
Even if you hold meetings at the level of
ministers or the Prime Minister they
cannot decide things unless there are
certain basic statistics and data to go by.

SHRI H. N. MUKERJEE : You can
still make an imaginative approach and
appeal to the people of Pakistan over
the head of their Government making
this gesture?

SHRI DINESH SINGH : We have
tricd to make this known to the people
in Pakistan. Even in the Government
of Pakistan, I should like to inform the
Professor, there is better appreciation
now that if they keep away this data
from us it will be difficult to have meaning-
ful discussions and at meetings more and
more data are provided and we hope that
if at all Pakistan is sincere on this matter
it will not be difficult to reach a satis-
factory agrecment.
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1 should also like to assure Prof. Muker-
jee that it is our desirc to forge
close links with Pakistan on the basis
of the Tashkent declaration and to have
Pakistan asa partner in Asian co-opera-
tion which isbe tnng attempted. So
far the respodse from Pakistan has
been negative. Pakistan is going through
of political and constitutional

:hggg?nd may be at the end of it, It
will be possible to review the position

between the two countries We sl_ull
certainly be ready to do sosat any time
when Pakistan is willing.

s\ womiie fag (Tedw) : AmER
fereraer Y afsat I3 TEE | ¥R
qrrz fewrtaw ? g @wEl & fag
4z &, Afew T dATC A 8 0
arTeEd aTaera gy e |

RI BALRAJ] MADHOK (South
D:?E} : Is it not a fact that Pakistan
wants to keep Farraka issue alive as a
political level, counterpart to Kashmir
because Kashmir does not appeal to the
emotions of East Pakistan and therefore
Farraka has been brought in to aPpea’I
to their emotions and keep up the tensions?

1 DINESH SINGH : Well, the
hoﬁﬁ&ember has made his points already.

there was another small point
railjecr 'by Prof. Mukerjee about Pakis-
tan’s membership of the non-aligned
conference. 1 would like to assure him
also that it is not our desire to keep Pakis-
tan out of the non-aligned conference.
1 have said that we shall be not only
the first to welcome it but we shall be
lad to sponsor Pakistan into the non-
B ed conference provided Pakistan be-

:ll;ri!;s non-aligned. You cannot have
a country which is both aligned and
he same time. Let Pakis-

igned at t : k
t!;?\n-aé’cgr.nomc non-aligned. Let it give
up the pacts. Don't, Mr. Mukerjee,
support Pakistan holding on to these
pacts and coming into the non-aligned

conference.

SHRI H. N. MUKERJEE :If it
can come into the bandwagon it 1s better,

SHRI DINESH SINGH : We arc
not comsidering the non-aligned con-
ference as a bandwagon. It is a com-
ference of serious-minded sovercign coun-
tries working in the interests of the world

commumty.
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Certain references were made to our
relations with Nepal. I would like the
House to bear in mind that our relations
with Nepal go back deep into the his-
tory and tradition, that there has been
a developing situation, and that it has been
our constant desire to maintain these
very close political, economic and cul-
tural relations with Nepal. In fact, Nepal
is the only country with which we have
an open border. In many ways, many
other relations exist between Nepal and
India. But weshould not get too concerned
by what some newspapers or some indi-
viduals, even if they are in authority,
say about our relations. We have got
to go on persevering in offering our co-
operation to Nepal and not getting into
a position in which our Co-operation
is misunderstood for any kind of domination
or anything being taken for granted.
It is this that we are pursuing with Nepal.
We are willing to assist and to co-operate
and are willing to have the closest pos-
sible relations with Nepal. That mus:
be on the basis of recognition that it
is necessary for both the countries and
that it would not be in the interest of the
country to play one country against the
other. India’s friendship with Nepal, its
open border and its thousand years of
historical contact cannot be compared

* to Nepal's relations with any other country.

Therefore, we shall continue to recog-
nise Nepal as a sovereign country,
fully sovereign, and it would not be our
desire to interfere in their inwernal affairs.
We wish to co-operatec with them and,
to the extent that they would wish, also
in international affairs.

st wfxwma (7f) : Imenw wEwEE,
T WEET &1 AT FFAT &, 4@ v @
& 39 ¥ WA g, AfET o W Ay
aF H 39 #1 # woiw fawar & 7 o=
# 1 437980 g, 94 F fq war vgw
T ATE ¥ FT w4 fAwar g—aT W
F A ¥ weA1 "wEvaw a@endd ?

SHRI DINESH SINGH : All these
matters have been discussed in a number
of questions and answers. If the House
wishes to spend more time, I an willing
to go into them again, but vou arc re-
gulating the time and I leave it to you
to decide whether we should go into them
or we should move on.

s\ Wi Wt (SEAE) ;TSR
RN, A9 F WIE AN CF qGraL AT
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SHRI DINESH SINGH : Mr. Deputy
Speaker, Sir, the House is aware of the
complex situation that is continuing to
exist in West Asia. Time and again
we have discussed this matter in the
House and expressed our deep concern
not only at what has happend in West
Asia but the continuing deteriorating
situation there, We hear more and
more chances of further escalation of
conflict in that area.

1 should like to say in West Asia also,
we have a situation in which many factors
from outside have tended to complicate
the situation and we hope that all countries
will make a firm resolve to implement
the UN Resolution of 22nd November,
1967. That alone offers the possibility
o? reduction of tension in that area, which
can make a beginning to the peaceful
efforts there.

The House is aware of our very deep
relations with the Arab countries and
we have condinued to maintain them.
I think Mr. Asoka Mehta had very rightly
raised the issue of Pan Islamism. It
is one of the most dangerous thoughts
that has been prevailing in that part
of the world, in many ways encou-
raged by certain vested interests from
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outside from time to time. It is the
mixing up of religion with politics
and the creation o a Pan Islamic Bloc.
It constitutes a danger not only for us
in India but for other countries in Asia,
Africa and the world as a whole if you
now think in the 19708 in the form of
building religious blocs. The whale pro-
blem that West Asia was facing was the
problem that Israel was tending to mix
politics with religion. Now a bigger
effort is being made to do the same.
How can it be justified? It is one of the
most amazing situations where a certain
completely antidiluvian out of date idea
is given encouragement by some countries
tor their own national needs to create in
that area a situation which will not only
affect the area adversely but can create
certain  difficulties for the Arab cause.
We are glad to see that a number of
countrizs which take a more progressive
outlook in international relations have
condemned the idea of institutionalising
this arrangement and setting upa sccretar-
iat. It is 2 matter of regret that not all
Arab countries have been able to see the
dangers that are inherent in this situation.
But as days go by, it will become more
and more apparent and countries which
are going out of the way to forge this
kind of religious combinations based on
religious hatred, which we have seen
being practised on our sub-continent,
will realise that it can present a similarly
dangerous situation in other parts of
West Asia and North Africa. 1 should
like the House to know that it is a matter
in which we have been deeply concerned.

SHRI RANJEET SINGH (Khalilabad) :
With the Chinese still in occupation of
our territory, our Government is ready
to hold a dialogue with them. Would
they advise their intimate, personal and
private friend, Mr. Nasser, also to hold
a dialogue bilaterally with the Israelis ?

SHRI DINESH SINGH : The hon.
member is free to send his suggestion.
Certain questions were raised about
our relationship with Afrcia. A fecling
is sought to be created that our relations
with Africa are weakening. I should like
to dispel this feeling that is tended to be
created. We had very close cooperation
with the liberation movements in Africa
when they were fighting for their inde-
pendence. That stage is over. These coun-
tries are independent. The cooperation
that we can give them now is not in terms of

ting for independence which has
:ﬂ. realised but for consolidating that
independence, for having closer economic
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cooperation with them, and closer political
identity, whether it is in non-aligned
conferences or somewhere else. i
continues to go on. The House has been
presented with facts and figures by my
colleague, the Minister for Foreign Trade,
to prove the close joint collaboration
schemes that have emerged between African
countries and India. We are also pro-
viding facilities for training for a number
of students who are coming here. In
this connection, I would like to say that
our assistance to the liberation movement
in Africa continues. Though it is not a
matter for us to adverties, in what manner
and how closely we are in contact with
them,we have continued to render assistance
to them. Tie hon. Member, Shri Asoka
Mehta, is the President of an organisation
that has played a fairly active role in
building close relations with  African
countries. So, he should know how closely
we are continuing to work with African
countries.

D. G. Min.

But the chronic problem of Africa still
remains. Racial discrimination, as it is
practised in South Africa, South West
Africa and now in Rhodesia, is not only
a crime against the people against whom
it is practised but it is against the conscience
of humanity as a whole. And again and
again the international community asa
whole has tried to find an answer. The
answer is there, but there is mot as yet
enough will to implement it. The coun-
tries whose cooperation in enforcing
the ecomomic sanctions against these
countries could be the deciding factor
have not made up their mind to give
this assistance to the international commu-
nity. They continue to trade with Africa
they continue to accept them in  many
ways. Unless we can bring about a
situation where these countries will conform
to the will of the international community,
it will be difficult to seek a ceful solu-
tion, and I hope that this House, by
expression of its wishes, will contribute
in gradually persuading these countries
to implement the wishes of the Untited
Nations.

SHRI G. VISWANATHAN : What
about the nuclear policy?

SHRI DINESH SINGH : The hon.
Member, whose speech I listened to with
t attention, and the hon. Member,
Shri Sondhi, raised the question of the
nuclear policy. They are fully aware
that it is not within the purview of the
i nistry of External Affairs. Only this
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morning they had an opportunity to
discuss this matter and a categorical
statement has been made about Govern-
ment of India's nuclear weapon policy.

SHRI M. L. SONDHI : Sir, it is a
categorical evasion; it is a categorical
misstatement, if anything. All that we
have said is lost. It is an insult to the
intelligence of us, of the House and of the
country. On the question of the nuclear
policy Shrimati Satpathy’s staternent was
like one of the novels or short stories;
her recitation was absolutely of that quality;
it has some lyrical quality about it, some
literary quality about it but no ruclear
quality about it. How can we have a foreign
affairs debate without a statement on
nuclear policy? It is a contradiction in
terms. I do not mind his sticking to his
policy, ignoring the wishes of go per
cent of the Indian people, if he wants,
but let him not insult us, let him not
provoke us. Sir, I crave your indulgence;
I am not going to accept this, T fec! it is
an important matter. We may iguore
other 1ssues, but the nuclear policy 1> an
important issue.

SHRI DINESH SINGH : I did not
want to provoke the hon. Member. . | .

SHRI M. L. SONDHI : Let him
reply to it. If he does not agree with us,
let him say so, but let him not take shelter
behind Satpathy.

= *fa ma: ITEeAw wEEy, v
whad N Feefed FHA F feme
arferft o Tgw @t @ fR gEwr o
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So far as the nuclear policy is concerned . .
(Interruptions) The hon. Member must
learn to listen quietly. We have listened
to him. He should behave himself instead
of shouting... (Interruptions)

SHRI M. L. SONDHI : You know,
Sir, a bomb had been dropped over
Hiroshima and Nagasaki. This Govern-
ment will be held responsible if it places
India under the danger of a nuclear bomb.
Tomorrow when a bomb is dropped
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on India, what will happen? Let him
give an answer. I made a very serious
sugzestion and other Membefs made
suggestions. You gauge the sense of the
House, I will yield to you. I weuld like
to know your views.

SHRI SONAVANE (Pandharpur) : Sir,
there should be some discipline in the
House. ., (Interruption)

MR. DEPUTY-SPEAKER
aorder.

SHRI M. L. SONDHI : When a nu-
clear bomb drops on his worthy head,
then he should ask about discipline. What
is going on in his political party ? I am
making a serious point. The whole world
is concerned about the nuclear policy . . .

(Interruption)

MR. DEPUTY-SPEAKER : I share
Shri Sondhi’s views that the nuclear policy
is a very important subject but it is not
properly the subject of the External Affair,
Ministry. Please do not insist on it now.

SHRIMATI TARKESHWARI SIN-
HA (Barh) : Already the non-proliferation
treaty has been signed. India took a
definite attitude at the time of signing the
non-proliferation treaty and did not sign
it. After the treaty has been signed, India
has to take some attitude ois-a-vis the
non-proliferation treaty. We would like
to be enlightened as to what exactly is
the attitude of India vis-a-vis the treaty
because many countries have signed the
non-proliferation treaty. They have put
certain conditions. In those conditions
what exactly is likely to happen in case
such a situation comes on our border
that the nuclear menace increases ? Will
he please clarify ?

SHRI DINESH SINGH : So far as the
nuclear non-proliferation treaty is con-
cerned, nothing new has taken place since
then. We have already stated our views in
the House that we are against signing
the nuclear non-proliferation treaty because
it places unequal obligations as between
members which possess the nuclear bomb
and which do not possess it. We are not
willing to accept such unequal arrange-
ments.

Regarding the nuclear policy as a whole
it has been amply clarified that we propose
to use the atom for peaceful purposes,
The only thing is that we do not wish to
manufacture nuclear weapons.

Hon. Members had referred to the
situation in Europe. I had said that we
had welcomed the efforts that were being

: Order,
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made by the European countries to esta-
blish a dialouge between themselves, to
get together to try to selve their problems
peacefully. We had welcomed this be-
cause this is exactly what we were attemp-
ting to do ourselves in Asia. In fact, this
is the only answer that we see for all coun-
tries of the world, namely, to try to solve
their disputes peacefully and to try to
enter into meaningiul cooperation with
one another.

The questions of our relations with
GDR was raised by the hon. Member,
Shri Krishna Menon, Professor Mukerjee
and others. I should like to say that
we have said on several occasions in
this House that our relations with GDR
are continuing to grow and we shall take up
the institution of formal arrangements
in keeping with the developing relations.
As the need increases for us to have different
arrangements with the G.D.R., we shall
not fight shy of them. We are not dictated
by the HALLSTEIN doctrine or by any
other doctrine. It is purely in our ewn
national interest and it will be our endea-
vour to continue to strengthen our economic
and political arrangements with the G.D.R.

17 brs,

Just a word about the foreign service.
The members of the Foreign Service,
scattered as they are all over the world,
have a difficult task to perform because
of limitation that we have on our finances,
the shortage of time, the two decades
in which the Service has come up and has to
take responsibility on terms of equality
with nations which have had Irgaitiom
ofthis Servicegoing back toseveral count-
ries. May [ say it has been a matter
not only of pleasure but of pride for me
to see members of the Foreign Service
work in different parts of the world and
to command the respect and cooperation
that they do? It should be a matter of
very great satisfaction to this House that
India’s Foreign Service is rated as one
of the best Foreign Service in the world.
We are trying to strengthen any insti-
tutional weaknesses that there may be,
We are trying to develop better experties,
to have better system of their transfers
and postings and the working conditions
in which they will have a greater sense of
security in participation.

In the field of External Publicity, we
are trying now, gradually, to give greater
emphasis to public relations rather than
to dissemination of news under External
Publicity and with the changes that we
are thinking, I hope, we will be able o
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project a more accurate picture of
what is happening in India and what
our achievements are in this country.

APRIL 8,

May I, in conclusion, say that in review-
ing the international situation and out-
lining the major elements of our foreign
policy, I have, inevitably, had to mention
our efforts at enlarging the area of coopera-
tion and collaboration both in the poli-
tical and economic sense. I have been
encouraged to believe, and there is a
broad consensus in the House and in the
country at large, that the ends of our
security cannot be maintained against
the background of isolation in scientific
technological, industrial, economic or
political fields. For a counrry of our
size and of our resources, there is no
other way. In pursuing this policy, we
are merely re-afirming Gandhiji's belief
which he expressed in these words, I quote:

“My nationalism is fierce but not
exclusive and not devised to hurt any
nation or individual. India's freedom,
as conceived by me, can never be

a menace to the world. The whole

of my country may die so that the
human race may live."

Thank you.

MR. DEPUTY-SPEAKER : Now,

there are a number of cut motions. May
I put them together?

SHRI G. VISHWANATHAN : [
want to have a clarification from the
hon. Minister...

MR. DEPUTY-SPEAKER : No, please
we have already taken such a long time.

You should have asked him  while
he was replying.
SHRI G. VISWANATHAN : Only

those who shout get
(Interruption)

MR. DEPUTY SPEAKER : I had
allowed many Members to put questions.

SHRI G. VISBWANATHAN : I want
to get only a clarification...

MR. DEPUTY-SPEAKER : No please, if
I allow you, I will have to allow others also.

SHRI G. VISBWANATHAN : Do you
want us to shout? Those who shout
get a chance...([nterruptions)

MR. DEPUTY-SPEAKER If the

whole House agrees to open the debate all
over again, I am in the hands of the House.

SHRI BAKAR ALI MIRZA (Secun-
drabad) : You asked us not to disturb him.

an opportunity...
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MR. DEPUTY-SPEAKER : Kindly listen
to me. If I allow one Member to put
a question, I must allow others also.
Therefore, I request you not to press
for that. We have already exceeded
our time allotted for this Ministry.
I would humbly request the hon. Member,
Shri Visbwanathan, to kindly cooperate.

Now [ will put all the cut motions
to vote.

All the cut motions were put and negatived*

MR. DEPUTY-SPEAKER : Now the
question is :

“That the respective sums not excee-
ding the amounts shown in the fourth
column of the order paper, be granted
to the President, to complete the sums
necessary to defray the charges that will
com: in course of payment during the
year ending the gist day of March,
1971, in respect of the heads of demands
entered in the second column thereof
against Demands Nos. 12 and 13 relating
to the Ministry of External Affairs. ™

The motion was adopted.

[T he motions for Demands for Grants which
were adopted by the Lok Sabha are reproduced
below—Ed).

Demanp No. 12—EXTERNAL AFFAIRS

“That a sum not exceeding Rs.
22,10,97,000 be granted to the President
to complete the sum mecessary to defray
the charges which will come in course
of payment during the year ending the
gist day of March, 1971, in respect of
‘External Affairs." '

Demavo No. 13—OtHER REevENUE Ex-
PENDITURE OF THE MiNsTRY oF EXTERNAL
AFFAIRS.

“That a sum not exceeding Rs
19,01,35,000 be granted to the President
to ¢ sums necessary lo defray
the charges which will come in course
of payment during the year ending the
g1st day of March, 1971, in respect of
‘Other Revenue Expenditure of the
Ministry of External Affairs’.”

17.06 hrs.
MINISTRY OF IRRIGATION AND
POWER

MR. DEPUTY-SPEAKER The
House will now take up discussion and
voting on demand Nos. 64 to 66, 125
and 126 relating to the Ministry of Irri-
gation and Power for which four hours
have been allotted



